BEFORE TN TIWARI, ADDITIONAL SECRETARY & FIRST APPELLATE
AUTHORITY
(Under Section 19 of RTI Act, 2005)
MINISTRY OF LAW & JUSTICE:DEPARTMENT OF LEGAL AFFAIRS
Room No. 409, ‘A’ Wing,
Shastri Bhavan, New Delhi-110 001

dededdekdekkod

Appeal No.21(1640)2014-IC Dated: 16.06.2015
IN THE MATTER OF:

Shri Udai Pratap Narayan Srivastava,

H.No. 55, Lakshmi Rattan Colony, Narayanpoorva,
Post Office: Hariharnath, Shastri Nagar,
Kanpur-208005.

Appellant
Versus
Central Public Information Officer,
Ministry of Law & Justice,
Department of Legal Affairs,
Shastri Bhavan, New Delhi. e Respondent
ORDER

16.06.2015

The Appellant-Applicant filed an RT! application dated 16.12.2014 (received on
23.12.2014) seeking information on 6 points and the Respondent-CPIO, vide, his letter dated
26.12.2014 furnished the information sought by the Appellant-Applicant. Aggrieved by the
information supplied by the Respondent-CPIO, he preferred the present appeal dated
10.02.2015 put up to me with comments on 05.03.2015.

2. I have gone through Appeal memo, comments of CPIO on the appeal as well as
information furnished by the CPIO and thereafter | am of the view that, since the information
sought in RTI application of the Appellant-Applicant pertains to Ministry of Labour hence was
transferred, the Appellant ought to have pursued his RTI application with the CPIO, Ministry of
Labour. In view of this, | see no merit in the present appeal. However, the Appellant Applicant
may like to pursue his RTI application directly with CPIO, Ministry of Labour, Shram Shakti
Bhavan, Rafi Marg, New Delhi-110001.

3. Appeal dismissed.

4, Hon’ble CIC, 2™ Floor, August Kranti Bhavan, Bhikaji Cama Place‘, New Delhi:
110066 is the 2" Appellate Authority. .

(TN TIWARI) Y 6,06.15
Additional Secretary & Appellate Authority
Copy to:

1) Shri Udai Pratap Narayan Srivastava, H.No. 55, Lakshmi Rattan Colony, Narayanpaorva,
Post Office: Hariharnath, Shastri Nagar, Kanpur-208005..(By Speed Post)
2) Shri K Ginkhan Thang, CPIO, D/o Legal Affairs, ‘A’ Wing Shastri Bhavan, New Delhi.
\}/ Shri PR Ramanathan, SO, Impl. Cell, D/o Legal Affairs, Shastri Bhavan, New Delhi,



